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THE MINISTER OF STEEL,
MINES AND METALS (DR. CHAN-
NA REDDY) : (a) and (b). A pro-
posal for undertaking aerial surveys in
certain areas including parts of Guja-
rat with French assistance is under
consideration.

(¢) Does not arise.

ScoPE OF COTTAGE INDUSTRIES IN
GUJIARAT

4428. SHRI NARENDRA SINGH
MAHIDA : Will the Minister of COM-
MERCE be pleased to state

(a) whether the scope for further
development of cottage industries in
Gujarat has been explored; and

(b) the extent of assistance given to
Gujarat State for setting up cottage in-
dustries in the last five years ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
The scope for further development of
cottage industries in Gujarat is review-
ed every year at the time of the formu-
lation of the annual plan for the ensu-
ing year.

(b) Information is being collected
and will be laid on the Table of the
House.
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PARLIAMENT BRAND LipTON TEA

4431, SHRI J. N. PRAMANIK:
Will the Minister of COMMERCE be

pleased to state :
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(a) whether it is a fact that the sale
of Lipton’s Parliament Brand Tea at
the Parliament House Tea Stall has
been discontinued;

(b) if so, the reasons therefor; and

(c) when the sale is likely to be re-
sumed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI

MOHD, SHAFI QURESHI): (a)
and (b). The sale of Lipton’s Parlia-
ment Brand Tea at the Parliament

House Tea Stall was temporarily inter-
rupted due to shortage of supply.

(c) Sales have been resumed
the 1st December, 1967,

from

ExPORT PROMOTION COUNCIL FOR
MADHYA PRADESH

4432. SHRI G. S, MISHRA : Wil
the Minister of COMMERCE be pleas-
ed to state:

(a) whether Government propose to
appoint a subcommittee of Export
Promotion Council for Madhya Pra-
desh;

(b) if so, the main functions of the
Committee; and

(c) whether this Committee will look
into the export potential of the State
only or it will be assigned some other
work also ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI

MOHD. SHAFI QURESHI) : (a) No,
Sir.
(b) and (c). Do not arise.

GRANT OF LICENCES TO INDUSTRIES

4433, SHRI G. S, MISHRA : Wil
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AF-
FAIRS be pleased to state :

(a) the details of factors examined
by the “Licensing Committee' for grant-
ing licence to industries;

(b) whether the Indian [Electrical
Manufacturers Association has objected
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to the increase in manufacturing capa-
city of Transformer Industries and cable
industries;

(c) whether it is a fact that in spite
of this opposition Government have re-
commended new licences; and

(d) if so, the reasons therefor ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) : (a)
The Licensing Committee takes into
account the plan target fixed for each
industry or where no targets have been
fixed, the estimated demand for the arti-
cles of manufacture and such other im-
portant factors as balanced regional
development, possibility of exports,
avoidance of monopoly, protection of
the small scale sector and encourage-
ment of the co-operative sector.

(b) Yes, but before the Indian Elec-
trical Manufacturer Association had ob-
jected to the increase in the manufac-
turing capacity of Transformer and
Cable Industries, these industries had
been placed on the banned list,

(¢) and (d). One licence was issu-
ed on 30-3-67 for manufacture of
transformers but this licence was issued
in lieu of a letter of intent that was
granted to the party on the basis of the
recommendations made by the Licens-
ing Committee on 2-2-1965. The party
had taken some time to fulfil the condi-
tions of the letter of intent and the
industrial licence could, therefore, be
issued only on 30-3-67. No other
letter of intent or a licence has been
issued for these industries after the re-
presentation oy the Electrical Manufac-
turers Association.

PRICE OF ITEMs MANUFACTURED FOR
IRRIGATION

4434, SHRI G. S, MISHRA : Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AF-
FAIRS be plcased to state :

(a) whether Government are aware
that on rural electrification, the neces-
sity of galvanized pipes, rubber pipes,
etc. and its accessories, fencing mate-
rial, pumping sets, and its controlling





